v hb%ecﬂon (3) of Section 641-of_ ihe
- ~goid Act; - [Placed .in I.ibrm. Sag No.:
LT-4175/73} I .

R,uuuv PROTECTION FORCE (2Nn
' AMENDMENT) RULES, 1972

THE DEPUTY MINISTER IN THE

MINISTRY OF RAlLWAYs (SHRI
‘MOHD. SHAFI QURESH!)- I beg to
1ay oh the Table a copy of the  Raitway
~‘Protection Force (Second- Amendment)
kules 1972 (Hindi and English  ver-
g aions) published in Noliification * No.
G.S.R. 1555 in Gazetté of India ' dated
the 9th December, 1972 under sub-section
(3) of section 21 of the Railway Pro-
tection Force Act, 1987,
- Library. See No. LT-4176/73.]

_PuLic NOTICEs RE. IMPORT POLICY FOR
NEWSPRINF AND ART PAPER, .1972.73

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND

BROADCASTING (SHRI DHARAM
BIR SINHA): I beg to lay on the
" Table: )

. (1) A copy of Public Notice No. 22-
ITC(PN)/73, dated -the 12th. February,
1973 (Hindi and - English versions)
regarding Import Policy for Newsprint,
for the year 1972.73. [Placed In
Library. See No LT-4177/73.]

.. £2) A copy of Public Notice No.
"23ITC(PN)/73, dated the 12th Febru-
ary, 1973 (Hindi and English versions)
regarding Import Policy for Art Paper
for the .year 1972.73, [Placed in Libr-
ary. - Sée No. LT-4178/73.] ’

_‘13.» s
MESSAGE FROM. RAJYA SABHA
SECRETARY:

| Secretary of RejyeSabhai—
1-mdlreundwinfvm the - m
Ssbhn that ## Rajya |
sitting held "on’ Monday, the
Pcbmry

19th
ThgArd

[Placed in -

: Sirlluveto rbport-'
the following méisage. received fmm the *

1973,..sdopted: the. following
v ehe Pepsentation of -
Joint: g

""mat tha ime appdnhd forthe.
wpresenintion ‘of the Report.of the 3vint

Comumittee of the Houses on the Atop-
. tion‘of " Childreis Biﬂ. 1972; - -be-further
‘extendéd -upto thefirst day of the last
. week ‘of the . Bighty-siith = (winter)
- “Session ‘of the Rajys Sabha.™™*

ASSENT TO BILLS
SECRETARY: Sir, I lay on the Table
the Indian Tariff (Amemiment) Bili, 1972

.passed by the Houses of Parliament dur-

ing the last session and. assented to since
a report was last made to the House on
the 15th December, 1972.

I also lay on the Table copies’ duly
authenticated by the Secretary of Rajya
Sabha, of the following ‘thirteen Bills pas-
sed by the Houses of Parliament and as-
sented to since a report was last made
to the House on the * 15th December,
1972: .

(1) The - Limesione
Mines. Labour
Bill, 1972,

(2) The Food Corporations (Amend-
ment) Bill, 1972

' (3) The Payment of Boiius (Amend-
ment) Bill, 1972

and Dolomite
Welfare Fund

() The Carriage by Air Bill, 1972

) Thc Coal Mines Labour Welfare
) Fund (Amendment) “Bin, 1972.

(6) The. Indian- Raﬂvayn (Amudr :
mca!)ﬂil!.l!ﬂz .

(7) The Sick Texnle Undcrtaklns:
(Taking Om at Matnmment)
"Bill, 1972 .

8) Tbe I_ndua_;tial Pimme Corpon

sabh-.__a: o




